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MR. CHAIRMAN: Yes, Mr. Kad-
harsha.

SHRI M, KADHARSHA: Sir, when
the opiniong of the Judges suit the
taste of the Government, the Gov-
ernment accepts them, But, when
the opinons do not suit them, they
simply keep quiet. I would like to
give g specific instance,

MR. CHAIRMAN: No, It is not
relevant to the case, Next Qussticn.

SHRI M. KADHARSHAH: Sir, let
me give the instance of...

MR. CHAIRMAN: ©No, no. Let
nothing be recorded. Next Question.

Question No. 165. Mr. Balmik,

Telephone exchanges in the Trans-
Yamuna area

*165, SHRI ACHCHHEY LAL
BALMIK: Will the Minister of
COMMUNICATIONS be pleased to
state: '

(a) the number of telephone ex-
changes functioning in the ‘Trans-
Yamuna area of Delhi with their level
numbers;

(b) the last priority date upto
which the persong on the waiting list
in the General category have been
given telephone connections; :

(¢) the future programme of ex-
pansion of the telephone exchanges in
the said area; and

(d) by when the present waiting
list for telephone connectiong is likely
to be cleared, exchange-wise?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICA-
TIONS (SHRI RAM NIWAS
MIRDHA): (a) Three telephone ex-
changes with exchange codeg 20, 11
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,mid 24 arc {unctioning in Trans-
Yamuna areas of Delhi,

(b) In Trans-Yamuna
phone connections under ‘General’
category have been released upta
26.10.76 in Shahdara (20) exchange
and upto 27.12.66 in Shahdara (21 and
24) exhange as on 1.4.86.

(c) A new 15,000 lines digita] elec-
tronic exchange is under installation
at Laxmi Nagar and is planned for
commissioning during 1986-87. Ano-
ther 10,000 lines digital electronic
exchange is planned for commission-
ing a2t Laxmi Nagar during 1987-88
subject to availability of additional
fund allocationg to the Department
for 7th Five Year Plan.

area, tele-

(d) After the commissioning of the
iwo exchanges mentioned at (¢)
above, the present waiting list ig like-
1y to be cleared during the 7th Plan
period. = .. <
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SHRI VISHWA BANDHU GUPTA:
Mr, Chairman, Sir, I would like to
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ask the hon, Minister {o tell us whe-
ther the expansion of the population
acrosg the Yamuna is going at g rapid
pace, This forms part of the Natio-
nal Capital Region. Now, in this
particular area we are very much
behind in telephones. But now when
they are planning for the Naiional
Capital Region and some advance
planning is made, are we planning for
some electronic telephone exchanges
to take care of the coming problems?
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Indusirial licence {o M/s. Glaxe

*166. SHRI RAFIQUE ALAM:¢
SHRIMATI MAIMOONA
SULTAN:

Will the Minister of INDUSTRY be
pleased to state:

(a) whether M/s, Glaxo hag been
given industrial licences for Griseo-
fiuvin, Cephalexin, Cephaloridine,
Ibuprofen, Pentazocain, Renitidine,
etc. during the last two years or so;

(b) if so, the capacity of each
sanctioned alongwith the gtage of
manufacture;

(¢) by when M/s. Glaxo would be
able to implement all these licences;

fThé qﬁestion wag actually asked
on the floor of the House by Shri
Fafique Alam, Nomrem o2tk



